Title: Discussion on the resolution regarding participation of Gram Sabha in Poverty Alleviation Programmes moved by Dr.
Raghuvansh Prasad Singh. (Not concluded)

MR. CHAIRMAN : The House will now take up the Resolution on Participation of Gram Sabha in poverty alleviation
programmes by Dr. Raghuvansh Prasad Singh.

Before we take up the Resolution for discussion, we have to fix the time for this Resolution. Shall we fix two hours?
SEVERAL HON. MEMBERS: Yes.

MR. CHAIRMAN: All right, we fix two hours for this discussion.

Now, Shri Raghuvansh Prasad Singh to initiate the discussion.
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243.(b) "Gram Sabha" means a body consisting of persons registered in the electoral rolls relating to a village
comprised within the area of Panchayat at the village level.

243A. A Gram Sabha may exercise such powers and perform such functions at the village level as the Legislature
of a State may, by law, provide.
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MR. CHAIRMAN : Dr. Raghuvansh Prasad Singh, now it is six o'clock. You may continue next time.
Si. YgEy aue 88 | agEEl
MR. CHAIRMAN : The House stands adjourned to meet again on Monday, the 15" May, 2000 at 11.00 a.m.
18.00 hours
The Lok Sabha then adjourned till Eleven of the Clock
on Monday, May 15, 2000/Vaisakha 25, 1922 (Saka).



